\ 200
| TEM NO 75 COURT NO. 2 SECTION | I']

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A NOS.8-10 IN CIVIL APPEAL NOCS. 3460- 3462 OF 2004

COMWNR. OF CENTRAL EXCI SE, GOA & ANR Appel I 'ant (s)
VERSUS
M S. FUNSKOOL (INDIA) LTD. & ANR Respondent ( s)

(For rectification of order passed earlier and office report)
Dat e: 14/12/2009 These Matters were called on for hearing today.
CORAM :

HON BLE MR JUSTICE S.H KAPAD A
HON BLE MR JUSTI CE AFTAB ALAM

For Appellant(s) M. T.V. Ratnam Adv.
M. B. Krishna Prasad, Adv.

For Respondent (s)/ M. M Chandrasekharan, Sr. Adv.
Appl i cant (s) M. K R Nanbiar, Adv.

UPON hearing counsel the Court made the follow ng
ORDER
| ssue noti ce.

M. T.V. Ratnam |earned counsel, accepts
notice.

Pl ace the interlocutory applications on 4th
January, 2010, at the end of the Board.

[ T.1. Rajput ] [ Madhu Saxena ]
A R -cumP. S Court Master



